OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ)),
TIS HAZARI COURTS, DELHI '

ADVISORY

It has been brought to the notice of the undersigned that despite previous advisories,
some of the Judicial Officers holding virtual courts do not start hearings at sharp 10:00 am,
which is not appropriate.

It has also been brought to the notice of the undersigned that some of the Judicial
Officers, while bolding viriual courts do not wear official uniform and focus the web camera
in such a manner that it projects visual of their face only, which is not appropriate.

It is therefore again advised that on the days of virtual hearings, all concerned Judicial
Officers should start their virtual court working at 10:00 am sharp.

1t is also advised that all conceed Judicial Officers, holding courts virtually or

physically should ensure themselves to be in official uniform.
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